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CENTRAL ADM1NIS'URAIivf'( J 
PRINCIPAL BENCH, NEW DELHI 

UA NO 58 9 / Li U 1 

his the 9th day Of Ari 11, 	LJU3 

HON BL.E SB, KULDJ:p SINGH, MEMBER J) 

Sh. Balior 8mph 

son of late Sh. Hardwari Singh, 
R/o [Z 1--C, Railway Colony., 
Naya Bazar', 
Delhi., 

(Nor a ) 

(9 

V e r s i. s 

Union of India, 
t hr o ii h 
senior' Divisional Superiritendjng/ 
ENifl6'Er Estate, 
Delhi Division, 
Northern Ra,i. 1'hY 
State Entry Road, 
New Delhi. 

çfL 

None is 	present for the 	applicant despite 	repeated 

calls. 	OA is dismissed in default and for non-prosecution. 
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( KL\L DIP SINGF-i 
£embet" 	j) 


